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Civil Appeal  No(s).477/2022

B. PRASHANTH HEGDE                                 Appellant(s)

                                VERSUS

STATE BANK OF INDIA & ANR.                         Respondent(s)

(IA No.12204/2022-EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT and IA No.12205/2022-EX-PARTE STAY and IA No.29714/2022-
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES )
 
Date : 13-05-2022 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE L. NAGESWARA RAO
         HON'BLE MR. JUSTICE A.S. BOPANNA

For Appellant(s) Mr. Abhishek Manu Singhvi,Sr.Adv.
Mr. A.D.N.Rao,Sr.Adv.
Mr. Amit Bhandari,Adv.
Mr. Avishkar Singhvi,Adv.
Mr. Pranjal Kishore,adv.
Mr. Rahul Mishra,Adv.
Mr. Paranjay Tripathi,Adv.

                    Mr. Aditya Jain-1, AOR
                   
For Respondent(s) Mr. Mukul Rohtagi, Sr. Adv.

Mr. Sanjay Kapur, AOR
Ms. Megha Karnwal, Adv.
Mr. Arjun Bhatia, Adv.
Ms. R. Radha, Adv.
Mrs.Shubhra Kapur, Adv.

                    Mr. Sanjay Kapur, AOR                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.

List 18th July,2022 for final hearing. Pleadings to

be completed in the meanwhile.

In the meanwhile, there shall be stay of pending

proceedings.

      (B.Parvathi)                              (Anand Prakash)
      Court Master                            Assistant Registrar
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